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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 725/2023

IN THE MATTER OF:
BALIRAM SINGH . APPLICANT
VERSUS

WALLOP BREWING PRIVATE LIMITED & ORS.

........ RESPONDENT(s)

RESPONSE ON BEHALF OF RESPONDENT NO. 5 IN COMPLIANCE

OF THE ORDER DT. 24.07.2025 PASSED BY THE HON’BLE

NATIONAL GREEN TRIBUNAL

1, SW“Z"‘#“‘U"‘ aged about 4‘“0 ..... years S)o

;DY AMAML#“U* presently posted as
’Qa-“&l. FC\O’ esl:%éa&%mfsﬂ, do hereby solemnly affirm and state

on oath as under:

1. That I, the Deponent in the above captioned matter am fully conversant

present affidavit.

e W
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2. That I state that the contents of the affidavit have been drafted by my
Counsel on my instructions and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

L BACKGROUND OF THE MATTER

3. That in the present matter, the violations alleged are that Respondent No.
1, Wallop Brewing Private Limited, is operating in violation of
environmental norms by establishing its unit within 300 meters from the
boundary of the Chandraprabha Wildlife Sanctuary, without obtaining the
mandatory No Objection Certificate (NOC) from the Forest Department.
That despite being granted Consent to Establish (CTE) on 19.08.2021
with a specific condition i.e. Condition No. 21 that the said NOC and land
use documents must be submitted within two months prior to
commencing operations, failing which the CTE would be deemed
rejected. That Respondent No. 1 only applied for the NOC on 16.06.2023,

thereby violating Condition No. 21 of the CTE and commencing

operations in contravention of the prescribed environmental norms.

The Hon’ble Tribunal, vide order dated 24.07.2025, directed as follows:

“I.Learned Counsel representing Respondents No. 3, 5 _and 7 are

granted four weeks’ time to file their reply.
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%-Rejoinder, if any, may be filed by the Applicant within two weeks
thereafier.

3.List for hearing on 27.10.2025,

- That it is submitted that the Divisional Forest Officer, Kashi Wildlifc
Division, Ramnagar, Varanasihas written a letter dated 18.10.2025 to the
Chief Conservator of Forests. That vide the said letter it has bcen
informed that in the present matter, Respondent No. 5 is the Regional
Forest Officer, Kaimur Wildlife Sanctuary, Mirzapur. In compliance of
Hon’ble Tribunal order dated 24.07.2025, the Divisional Forest Officer,
Kaimur Wildlife Division, Mirzapur has ‘
furnished following information:
i That annexures 7 and 8 attached with the Original Application are
newspaper clippingé referring tothe Kaimur Wildlife Division,
Mirzapur. In this regard, it is submitted as follows:
e Annexure-7 contains a newspaper clipping titled “Leol?ard
dies after being hit by a truck in Markundi Valley.” The
place where the leopard died in a road accident is more than

20 km away from the Wallop Brewing Pvt. Ltd. unit.

Therefore, prima facie, no connection can be established
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than 30 km away from Wallop Brewing Pvt. Lid. Hence,

prima_facic, 1o relution can be established between the

leopard’s death and the said unit.
Copies of the letter it 18.10.2025 has becen

annexed herewith as ANNEXURE R-1.

6. That it js noteworthy to mention that the concerned matter was forwarded
by the Wildlife Warden, Kaimur Wildlife Sanctuary, Churk—Sonbhadra,
vide letter No. 893/10-1 dated 09.03.2025, enclosing copies of letters
issued by the offices of the Divisional Forest Officer, Kashi Wildlife
Division, Ramnagar, Varanasi, and the Divisional Forest Officer, Kaimur
Wildlife Division, Mirzapur, which were addressed to Vedanta Chopra,
Wallop Brewing Pvt. Ltd., Village Gulrahawalohra, District Sonbhadra.
The earlier subiﬁitted report is summarized as follows:

e The bivisional Forest Officer, Kashi Wildlife Division, Ramnagar,
Varanasi, vide letter No. 1964/31/Bando dated 27.10.2023,
informed that the actual aerial distance of the proposed brewery
factory from the forest area is 162 meters, from the boundary of the

Wildlife Sanctuary is 2025 meters, and from the Eco-Sensitive

Zone is 1820 meters.




581

that the proposed site is situated beyond 1 kilomcter from the

boundary of the Lco-Sensitive Zone of the Kaimur Wildlife

Sanctuary.

Copy of the said report is enclosed as ANNEXURE R-3.

7. Hence, the present response is being submitted for the kind perusal of

this Hon’ble Tribunal. It is prayed that the same be taken on record.

DEPONENT
VERIFICATION
Verified at _ Kaimur ___on this _26thday of October, 2025, that the

contents of the above affidavit from paragraphs 1 to 7 are believed to be

true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom. M
S/
el

ATT T DEPONENT

K.P. A
NOTARY F”UBLX‘

2.7.0CT ypp5
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ANNEXURE R-2
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